A

Centiral administrative Tribunal
Principal Bench: MHew Oslhi

0@ No. 2742/2001
Hew Delhi this the 11lth day of October, 2001
Hon’ble Shri $.4.T. Rizvi, Member (&)
1. Labh Singh
S/o achhra 3ingh

RAo H.II-203 Madanginr
Mew Delhi. '

N

. Harmindasr Singh
S/o Karnaill Singh
RAo H.II-203 Madangir
Mew Delhi.

Z. Kulwant $ingh
S/0 Dhani Singh
R0 H.II-202 Madangir
Pew Delhi.
4., #jit Singh
3/0 Bhagat Singh
RAo H.II-203 Madangir
Mew Delhi.

5. Avtar Singh

/0 Labh  Singh

Rio M.I1I-203 Madangir
Plew Delhi.

&H. fvtar Singh
S0 kuldeep Singh
RAG H.II~203 Madangir
flaw Delhi.

~f

. Balwinder Singh
S0 Baldey Singh
RAo HLIT-203 Madanginr
e Delhi.

. Kapoor Singh
S/0 amarjset Singh
F/o M.II-203 Madangir
e Delhi.
~gmpplicants
{By Advocate: Mrs. Rani Chhabra)

YERiral

N

1. Union of Indias
Through its Secretary,
Ministry of Communication,
Department of Telecommunication,
Sanchar Bhawan, MHew Dalhi.

2. Chief General Managasr (Telecom)
Dept. of Telecommunications,
Punjak Division, Chandigarh

3. tenesral Manager (Telascom)

Oept. of Telecommunications,
Mesla Bhawan, Patiala.




[2) @

4. 3ub Divisional Officer (Telegraph)
Dept. of Telécommunimatimns, Mandil Govindgarh,
Fatiala.
~Respondents

ORDER_(Oral)

Heard the learned counsel. 3he is permitted to
withdraw the present 04 which is consequently dismissed

as withdrawn with liberty.
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(S.A.T. Rizvi)
Member (&)




